
709 wni or reonwni or reon 1 AUGrUST 1956 wni or reonwni or reon

The Minister of Informatioii and 
Broadcasting (Or. Kesker): (a)  to (c). 
A statement is placed on the Tabic of the 
House.  Appendix IV, annexure No. 6).

Panels on Various Industries

349. Shri Tulsidas: Will the Minis­
ter of Commerce and Industry be pleased 
CO state the progress of the enquriy made 
by the following Panels :

(i) Panel for Electronics and Wireless 
Equipment Industry;

(ii) Panel for Surgical Appliances and 
Allied items;

(iii) Ad Hoc Committee on power; 
Alcohol Industry;

(iv) Experts Committee on Sego;

(v) Committee on Plant and Machin­
ery for River Valley Projeas; and

(vi) Committee on Tractor and Agri­
culture Implements?

The Minister of Commerce and 
Industry and Iron and Steel (Shri 
T. T. Krishnamachari; t A statement i s 
laid on the Table of the Lok Sabha, 
Appendix IV, annexure No.  7].

Forward Markets Commission

350. Shri Kirolikar: Will  the Minis­
ter of Commerce and Industry be
pleased to state how many applications 
from Delhi for the recognition of Asso­
ciations under the  Forward Contracts 
(Regulation) Act, 1952 arc pending before 
the Forwaid Market’s Commission ?

The Minister of Commerce and 
Industry and Iron and Steel (Shri 
T. T* Krishnamachari) I Fourteen.
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 ̂̂  ĴTRTT t ?

sftr iAi|t

sftr iPTPi  (*sft :

(f»)   ̂ ( )̂.

^   VfffV 1P5T ̂  ^

I

(»r)

*   ̂  t I [tlW qftfifw V, «npin« 

«s ]  I




